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The Lok Sabha met at Eleven of the Clock

fMR. S p?akp r in the C hair)

Death of Soviet Cosmonauts

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCASTING 
(SHRIMATI INDIRA GANDHI): The 
true spirit of science is the spirit of sacrifice 
and search for knowledge. The exploration 
of outer space has reawakened in ail of 
us a sense of wonder. Whether the cos* 
monauts belonged to the Soviet Union 
or to the United States of America, we 
have regarded them as representatives of 
all mankind. We have felt personally 
involved in their Journey, following their 
every move, sharing the anxiety of 
their families and of their country. We 
have felt exiiarated by their achievements.

The tragedy of the death of the Soviet 
cosmonauts, Lt. Col. Georgi Dobrovolsky, 
Flight Engineer Vladislav Voiko and 
Test Engineer Viktor Patsayev Is all the 
greater because it happened at the very end 
of a successful exploration. As the House 
knows, they spent a record number of 23 
days aboard the Salyut, the 25-tonne 
orbiting laboratory launched on April 19th. 
The experiment was a success* They 
gathered very valuable information, and

even though they themselves are not here 
to share in it, we know that it was a  
contribution to progress.

May I request you, Sir, on behalf of this 
House to express our deep sympathy to 
the Soviet Union and especially to the 
families of these gallant and courageous 
young men ?

MR. SPEAKER: I associate myself 
personally and on behalf of this House 
with the feelings of grief and sorrow 
expressed by the Prime Minister on the 
tragic incident, the death of the three 
cosmonauts of the spaceship Soyuz-U— 
Cosmonauts Georgi Debrovolsky, Vladislav 
Volkov and Viktor Patsayev. They were on 
a mission of immense scientific knowledge, 
and their end came Just at a time when 
they had almost accomplished their mission. 
This is a loss not only to the Soviet Union 
and people, but to the entire mankind. I 
am sure the House will join us in convoy
ing our heartfelt condolences to the 
bereaved families, the Government and 
the people of USSR.

We may stand for a while to express 
our sorrow.

The Members then stood in silence 
fo ra  while.
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SHRI ANNASAHFB P. SHJNDE : The 
lernn which visited Bihar naturally d>s 

with the State government official 
and visited wme of the headquarters. I 
have not got at the moment a list of the 
places they visited, but the expert* and
s o m e  members of the team did visit some 
o f  t h e  interior area* of Bihar, but in ■suih
matters the assessment is made in consulta
tion with the State Government, based <*
the information With the State Govern
ment.



s Oral Aitiw rs ASAPHA10,1893 (S A U ) Oral Answers 6

# tifn rafR eiW * 
qr »r? ^  **r %
#  tttK  fa src  a r rw t  % m fcrtfi w, *ft 

^  fwfir % *rt * | ,  €
w r «w' t  ? ip r  $, *r*f
»Tftw w  ^  sraw rt i \w (r  *rcr «r$

-f*  fiifR  « w n  % w  fNftr >pt  f w -

f«T W  f f l  ffW R

i f  W t  jo > tt «tpt v f t  «ft ? «n rr  
|t , ? f t n * i  wiW w t |  ?

SHRI ANNASAHEB P. SHINDE : I do 
not want to criticise anybody, but sometime 
brave Statements are made, but when the 
Central team went there ard  they asked 
the State Government foi figures about 
the estimates of damage, the precise 
information was not available.
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SHRI ANNASAHEB P. SHINDE: A 
broad assessment that damage was to the 
tune of 25 per cent of the rabi crop was 
given but the precise estimates were not 
available. But the Central team went into 
the various problems in regard to which 
the relief is required, and the Central team 
has made recommendations for substantial 
assistance to the Bihar Government.
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SHRI ANNASAHEB PSHINDE: The 
hon. House and Members should appre
ciate that there is no delay whatsoever 
on the part of the Government of India 
because relief in case of natural calamities 
is a State subject constitutionally. The 
State Governments have to take steps, 
and they need not wait for the Central Go
vernment, because tbe Central Government 
only comes in by way of assisting the 
State Governments, and, therefore, there 
is no delay whatsoever. The State Govern
ment can go ahead with the relief 
operations.

SHRI SHYAMNANDAN MISHRA: 
The amount of relief recommended must 
have some correlation with the number 
of persons afTected. Will the Minister 
tell us the number of persons affected ?

SHRI ANNASAHEB P. SHINDE; As 
I said, no precise information has been 
available. We can give figures only if the 
State Government’has precise information.
I was submitting that this information 
was not ft vail able.

I should like to make one submission 
to the hon. Members. The amounts which 
were provided last year were not spent. 
It is all right asking more relief. But let 
the Bihar Government spend the amount 
that has been provided; we shall be 
prepared to help them more.

Census of Casual Labour Employed 
by Ministries

*843. SHRI M. M. HASHIM : Will the 
Minister of LABOUR AND REHABI

LITATION be pleased to state :
(a) whether any census has been con

ducted of the casual labour employed by 
all the Ministries of the Government of 
India; and




